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(d) Tenants  represented  in 1903 
against the fixation of high rent at 
Hi, 19.50 per mouth on the ground 
that tenements lack essential ameni­

ties.  Considering the representations, 
the rent has been revised to Ra. 12 
per month.  No other representations 

have been received.

(e) The question of providing elec­
tricity has been taken up with the 
C.P.W.D.

night of Personnel from Public
Undertakings to Private Sector

8887. Shn S. M. joahl: Will the 
Minister of Finance be  pleased  to 
state:

(a) whether overnment are aware 

of the conclusions arrived at in the 
survey report of the Indian Institute 

of Public Undertakings regarding the 

flight of competent  personnel  from 
Public Undertakings to Private Sec­
tors  owing  to the better rewards 

offered there

(b) the  measures  which overn­
ment poropose to take to offer better 

incentives to attract talented men to 

State-umts and the continuous em­
ployment of the present personnel, 

and

(c) whether the new decisions will 
apply only for the top-most officers 
or for ail Clan I and Class n officers, 

who even compared to the Class III 

employees get low emoluments and 
facilities  in  view  of the  dearness 

allowances admissible to the Class in 
employees?

The Deputy Prime Minister and 
Minister of Finance (Shri Morarjl 
Desai): (a) Yes.  The Study of The 
Flight of Technical Personnel  and 
related  problems  affecting  Public 

Undertakings was made, in 1962, by 
the Indian Institute of Public Adminis­
tration at the instance of overn­

ment

(b)  and (c). Within the bound* of 

public policy in the matter at salary

structure in public services, standard 
salary scales have been laid down for 
top  management  posts in public 
undertakings to otter better incentives 
to attract suitable persons, Th« pro­
blem of Migration* in certain public 

undertakings, to the extent it is con­
sidered undesirable, has to be tackled 
also by other methods, such as, pro­

viding opportunities for advancement 
io top management positions arrang­

ing training programmes for executive 
development retirement benefits etc. 
These and other aspects of the pro­
blem  are  constantly  engaging the 
attention of overnment.

Surgical Instrument* Plant, Madras

6288. Shri Parthaaarathy: Will the 
Minister of Petroleum and Chemicals
be pleased to state:

(a) whether it is a fact that the 
Surgical instruments Project, Madras 

have formulated plans for diverting 
a portion of its capacity for engineer­

ing jobs apart  from  manufacturing 
surgical instruments

(b) if 4o, the details thereof and

Cc) the reasons therefor?

The Minister of State in the Minis­
try of Petroleum and Chemicals and 
of Planning and Sodal Welfare (Shri 
Raghuramaiah): (a) to (c). Yes.  The 
current demand for surgical instru­
ments in the country is not adequate 

for working the plant to its full capa­

city.  So until the demand picks up, 
the company will utilise the spare 
capacity of the plant for executing 
job orders for such products  other 
than  surgical  instruments,  as  are 

permissible under its Memorandum 

and Articles of Association.

Surgical Instruments Plant, Madras

6289. Shri Partiusarathy: Will the 
Minister of Petroleum and Chemicals
be pleased to state:

(a)   whether it is a fact that the 
Surgical Instruments Plant, Madras
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The Minister of State ia the Minis­

try af Petrol nun and Chemicals and
of Pluming and Social Welfare (Shri  Irrigation and Power Potentialities of 
Raffhnramaiah): (a) No. hagra River

(b) Does not arise.
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6291.  Shri Ram Sewak Yadav: Will 
the Minister of Irrigation and Power

be pleased to state:

(a) whether any survey has been 
made  regarding the  irrigation and 
power  potentialities  of  the  river 

hagra in Madhya Pradesh

(b) if so, the details thereof

(c)  whether there is any scheme 

before the overnment to exploit the 

potentialities of this river and

(d) jf so, the details thereof7

The Minister of Irrigation and Power 

(Dr. K. L. Rao):  (a) to (d).  A Pro­

ject for the construction of a barrage 

on the hagra (Sarju) river m Uttar 

Pradesh and Canals on its left bank 
to serve areas in Bahraich, onda 
and  other  Eastern  Districts  was 

included in the Third Plan of Uttar 
Pradesh. The State overnment could 

not, however, undertake this project 

during the Third Plan  On further 

technical examination, a barrage in 
the upper reaches of hagra river and 
a feeder canal of 9000 cusecs on the 

right bank and a canal of 6000 cusecs 

on the left bank, to provide irrigation 

in areas of Bahraich, onda, Basti 

and other Districts North of hagra, 
has been found feasible.  The State 

overnment have been requested to 
undertake immediate full scale inves­
tigation of the scheme and to prepare 

a realistic project.  The feeder canal 
on the right will supplement supplies 

in Jarda Canal system and also extend 

irrigation  further  in the enga  
hagra Doab




